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The Gonsultant Judicia[,
Hon'ble NationaI Green Tribuna],
Principal Bench,
New Dethi.
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Date:- q-02-2026

Sub:- Report on behatf of Jammu and Kashmir Potlution Control
Committee pursuant to Hon'ble National Green Tribunal, order
dated 18-11-2025 passed in OA No. 1362 of 2024 titted "Raia
Muzaffar Bhat Vs UT of Jammu and Kashmir & Ors".

Sir,

ln comptiance to the directions of Hon'bte National Green Tribunat,

Principat Bench, New Dethi order dated 18-11-2025 passed in OA No. 1362

of 2024 titted "Raja Muzaffar Bhat Vs UT of Jammu and Kashmir & Ors",

the report of the J&K Pottution Controt Committee is submitted herewith.

It is therefore, requested that the report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration.

Yours faithfutty,

Enct:- As Above.

(Dr. R. pinath) IFS

Member

/&K PCC,T
cretary
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Before the Hon'bte NationaI Green Tribunat
Principat Bench, New Dethi

OriginatApptication No. 1362 of 2024

IN THE MATTER OF "Raja Muzaffar Bhat V/s UT of Jammu &
Kashmir & Ors."

That the Hon'bte National. Green Tribunal. vide Notice dated 1g-i1-202s in

OA No. 1362 of 2024 directed as fottows: -

"ln the meanwhile, it will be open to the respondent-J&K pCC to file
further report."

Status Report:

ln compliance of the directions issued by Hon'bte Nationat Green Tribunal.

Principal. Bench New Dethi, dated 18-11-202s in oA No. 1362 of 2024,the
report of the J&K Potl.ution Controt Committee is as foil.ows:

That a three member committee comprising of Divisionar. officer J&K

PCC Samba North, Divisional. Offlcer J&K pCC Udhampur and TO to

Regionat Director J&K PCC Jammu was directed to share a fresh

status report vide this office No. JKpcc/sc./oA-1362/2024/261211s-

21'1 8; dated: 23.01 .2026 (Copy enctosed as Annexure 1).

That the committee has submitted its report vide No.

PCC/DO/SN/2026/344-45; dated: 28.01.2026 (Copy enclosed as

Annexure 2).
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Report on behalf of Jammu and Kashmir pottution controt committee
pursuant to Hon'ble National Green Tribunat, order dated 1g.11.2025
passed in O.A No. 1362 of 2O24 titl.ed ,,Raja Muzaffar Bhat V/s UT of
Jammu & Kashmir & Ors.,'.

Eaetground:
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3 That the report of the committee indicates that the closure of the 04

no. of units was not based on viotation w.r.t throwing of muck into the

river Chenab. However, the ctosure orders were issued as the

consent of the 04 units in question has got expired.

Prayer:

lnthepremises,itisthereforerespectful'l'yprayedthatthereportmay

kindty be taken on record before the Hon'bte National, Green Tribunat for

co nsid e ratio n.

t+'-"
Dr. R. Go$inath, IFS

Membertecretary
J&K PCC
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmait.com

membersecretary; kspcb@gm ail.com

0191 -2472881,2476925

TTUWTSA

Anne,l^l*rrg- t

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Most Urgent

Date: )301-2026

NEW DELHI 2O2IT

1. Sh Anil Sharma,
Divisional Officer, J&KPCC Samba (North).

2. Sh. S.K. Tripathi,
Divisional Officer, I&KPCC Udhampur.

3. Sh. Chander Singh Kotwal,
TO to Regional Director, J&KPCC fammu.

No.: fKPCC/sc. /C,A-1362/2024/zG/?llt' 

^f{Sub: O.A. L362/2024 titled Raia Muzaffer Bhat V/s UT of f&K.
Ref: Hon'ble NGT directions dated 18.i.1.2025.

Sir,

With reference to the subject cited above, Hon'ble NGT has issued following direction

in the matter of O.A 1362/2024 titled "Raja Muzaffer Bhat V/s UT of f&K" dated

L8th November,2025.

"ln the meanwhile, it will be open to the respondent-J&KPcc to file further reporl if
required."

In the light of above, you are further advised to visit the area and share a fresh status

report by or before 3l-01-2026 as case is listed for hearing on 13-02-2026.

Yours sincerely,

Dr. R. IFS
Secretary

Copy to Regional Director, I&K PCC fammu for information and requested to issue necessary
instructions for expeditious and timely reply.
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